Seventeenth Loksabha

an>

Title: Regarding List of beneficiaries of the PMAY (Rural) Scheme

SHRI C.N. ANNADURAI (TIRUVANNAMALAI): [ draw the
attention of the Hon’ble Minister of Rural Development towards the
long pending fresh list of beneficiaries who have been deprived of the
PM-Awas Yojna (Rural) in Tamil Nadu. The previous list is fixed and
the portal of the Scheme is closed since long. Left over entitled
beneficiaries are awaiting their turn. I request the Hon’ble Minister to
take necessary action for preparation of fresh list of beneficiaries of the
scheme. In order to meet the target of the scheme i.e. “Housing for all by
2022, It is imperative to include all entitled beneficiaries in fresh list
and allocate requisite funds without delay. Immediate opening of the
portal of the scheme is very much necessary for transparent execution
and its success. I strongly believe that for effective implementation of
the scheme, the Ministry should ensure that the portal must remain open

round the clock and without any technical glitches and hassles.



